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OA No.531/2011

-1 Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Pas, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

2. -Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o
636 Dholi Magri Gali No.2, Udaipur, at present employed as Casual
Computer Operator, in the office of ITO Ward-2(2), 6, New Fatehpura,
Udaipur. . '

Bhunveshwar Paneri S/o Onkarnath Paneri, aged about 36 years, R/o 37,
Paneri Bhawan, luside Chandpole, Udaipur, at present employed as Casual
Computer Operator, in the office of ITO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lal-Jain, aged about 30 years, R/o H.No0.208,
Paras Apartment, at present employed as Casual Computer Operator, in the
office of ACIT Circle-2, 6, New Fatehpura, Udaipur.

5. Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o

; Khatikwada, Bedla, Udaipur, Peon; at present employed as Casual Peon in the

office of IT CIT, 6, New Fatehpura Udaipur,

w

OA No.530/2011

. 1. Nagraj Meena S/o Kanji Meena, aged about 38 years, R/o village Khokhadra,
Kherwada, Udaipur, at present employed as Casual Peon, in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur.

Narayan Lal Dangi S/o Shri Keshu Lal Dan{,x, aged about 22 years, R/o
Khatikwada, Bedla, Udaipur, at present employed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur,

Narbada Shankar Menariya S/o Shri Kalu Ram Ji, aged about 43 years R/o
village Chirva, Girwa, Udaipur, at pxewnt employed as Casual Peon, AO (DDO),
Udaipur.

4. Narendara Bhatnagar S/o Shri Asliok Bhatnagar, aged aDout 26 years, R/o 30,
P Chmanupt Marg, Mahila Mandal ke Pass, Udaipur, at present employed as Casual

) /w“”," ‘? :\\P\eon in the oftice ITO Ward-2(1), 6, New Fatehpura, Udaipur.
S : 24, 9* Narendra Purbia S/o shri Himmat Lal Purbia, aged about 31 years R/o
RS H*‘ 256 Rampura Choraha, Ubhayshrav Ji Road, Udaipur, at present employed as
\ a'sfml Computer Operator in the office of CIT, 16 Mumal Tower, Udaxpar '
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0A No.529/2011 ' 2

1.Vikram Arya S/o Shri Bhanwcu Lal, aged about 26 years, R/o C/o Shankar Sadan,
in front of Central Jail, Rajnagar, District Rajsamand, at pxesent ernployed as
Casual Chowkidar, in the office of Income Tax, Rajsamand.

2.Ramesh Kumawat S/o Shri Pramanand Kumawat, aged about 27 years, R/o E-239, |

Nai Abadi, Kandroli, District Rajsamand, at present employed as Casual Data
Entry Operator, in the office of Income Tax, Rajsamand.

3.Prakash Harijan S/o Shri Kishan Lal Harijan, aged about 26 years, R/0 Mukherjee
Choraha, Hdruan Basti, Kankroli, District Rajsamand, at present employed as
Casual Sweeper, in the office of Income Tax, Rajsamand.

4.Iswar Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years, R/o Village
Banai Fost, Binol Via Kuwaria, District Rajsamand, at preseat °mplogred as
Casual Data Entry Operator, in the office of Income Tax, Rajsamand. [

5:Amba La] Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra

Collony Village Vasol, District Rajsamand at present employed as Casua Peon,
in the office of Income Tax, Rajsamand.

OA No.532/2011

1. Mamsll Rawat S/o Shri Dau Lal Ji, a;,ed about 30 years, R/o 14 Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual Computer
Operator, in the office of Guest House, CIT, 16, Mumal Tower, Udaipur. \
Manohar Singh Meena S/o shri Nanji' Meena, aged about 30 years, R/o village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Cook, in
the oftice of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

3. Padmesh Sharma S/o Shri Harishankar Sharma, aged about 29 years, R/o Clo
Yashwant Purohit, Brahmpurt Mohalla, Bansi, Chittorgarh, at present employed
as Casual Computer Operator, in the’ ofﬁce of Guest House, Addl. CIT, | El{ange
Chittorgarh.

4, Praveen Sandhaya S/o Shri Sohan Lal Sanadhaya, aged about 25 |years,

+ R/0G107, Gandhi Nagar, Sector-5, Chittorgarh, at present employed as Casual
~ Computer Operator, in the office of Guest House, DCIT, Circle, Chlttorgarh

5. Pushkar Choudhary S/o Nandram - Choudhary, aged about 34 years, R/o
Lakharighati, Near Satyanarayan Temple, Udaipur, at present employed as
Casual Computer Operator, in the ofﬁce of Guest House, ITO Ward- 3,
Chittorgarh.

[

0A No.5331201i -

31, Krisanpura, Gali No.2, Udaipur, at present employed as Casual Peon,|in the
otﬁce of Jt CIT, 6, New I‘atehpura Udaipur.

Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged about 39 lyeals
R/0482, Hathi Pol, Chaman Pura, G&li No.9, Udaipur, at present employed as
Casual Peon, in the office of CCIT, 6, New Fatehpura, Udaipur, ' |
3. Yogesh Meena S/o Shri Omprakash Meena, aged about 36 years, R/o Syvarup

Pura Mavli, Udaipur, at present employed as Casual Peot, in the ofﬁce of Ito,
TRO, 13-B, Saheli Marg, Udaipur. "
4, Kislian Lal Meghwal S/o Shri Roop Lal Meghwal, aged about 26 years, R/o
© 621, Gali No.3, Machlla Magra, Hnan Magri, Sector f11, Udalpur at present
employed as-Casual Peon, ACIT, Ciréle-2, Udaipur.
Mukta Sharma D/o Shri Nand Lal Slnrma aged about 31 years, R/o 103, AR

\\ omp]e\ Scctox 14 Udmpm, at pxesent employed as Causal Co lputer

Y 1. me Singh Chouhan S/o Shri Hau umgh Chouhan, aged abolit 33 yeaT R/o

o
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0.A. N0.534/2011 with MA No.142/2012

1.

Naresh Menaria S/o Shri Kishan Lal Menaria, aged about 25 years, R/o 255,
Badgoan Udaipur, at present employz =d as Casual Computer Operator, in the
office of ITO Ward-2 (1), 6, New Fateh;n,ra Udaipur,

Pankaj Joshi S/o Shri Kaluram Ji, agei about 31 years, R/o Shreenath General
Store, Goverdhan Villas, Udmpur at’ present employed as Casual Computer
Operator in the oftice of ITO Ward -1 (1), 6, New Fatehpura, Udaipur. :
Prashant Singh Ranawat S/o0 Mahipal Singh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary School, DPS School Road, Sobhagpura,
Udaipur, at present employed as Casual omputer Operator in the office of Addl.
CIT, Range-2, Udaipur.

Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual. Sweeper in the office of JCIT, Central,
Udaipur.

Rugesh Dangi S/o Shri Nathu Dangi, aged about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur.

OA No. 333/7011

1.

(S

w

Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/o Vlllage
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House, IT Guest House, ;H.M. Sector-11, Udaipur,

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero
Ka Mohallla, Chittorgarh, at present employed as Casual Computer Operator, in
the officé of Guest House, ITO ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam Lal Purohit, aged about 27 years, R/o
Brahmpuri Mohalla, Bansi, Chittorgarh;-at present employed as Casual Computer
Operator, in the office of Guest House, ITO, Ward-1 Chittorgarh. .
Niranjan Nath S/o Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the office of Guest House, CIT< 16 Mumal Tower,
Udaipur.

Dinesh Harijan S/o shri Gamera Ji Harijan, aged about 40 years; R/o Kachi Bast1
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, IT Guest Hoase, H.M. Sector-11, Udaipur.

Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Udaipur, :

#2  OA No.536/2011

1.

3

1,«\\ Bhilwara Range, Bhilwara.
4 U “Bajrdingi Yadav S/o shri Ram Dozdria, aged about 29 years, R/c Near

Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-1i, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, dged about 44 years, R/o 68 Ward No.49,
Takahar Colony, Udaipur, at present employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Marg.

Vishram Bariwa S/o Shri Ram Saha1 aged about 36 years, R/o Near Income
Tax Office, Jain Marvle Ki Gali, K:vakheda, Bhilwara, at present employed
as Casual Waterman/Peon, in the office of Income Tax Officer (DDO),

_’Iagaxmath Mandir Kavakheda, Bhilwara, at present employed as Casual

. Waterman/Peon, in the office of Ineome Tax Officer (DD) Bhilwara Range,
Blulwam




Mahendra singh Rathore S/o Shri I\ag,huwr Singh Rath01e aﬂed about 24

5.
years, R/o House No.308, Ward Ne 7, Jawahar Nagar, Bhilwara, at piesent
employed as Casual Waleumn/Peou in the .office of Income Tax Officer
(DDO) Bhilwara Range, Bhilwara.

OA No.537/ 011

1. Solmn Lal Dangi S/o Shri Nathu Ial Dangi, aged about 24 years, R/o 618,
Gali:No.2, Kaxlash Colony, Machlla Magra Hiran Magri, Sector-ll Udalpur
at present employed as Casual Peon; in the office of CCIT, Udaipur. ‘
Sonali Patwa D/o Sri Ashok Kumar Patwa, aged about 29 years, R/o 95,
Patwa Street, Jagdlsh Chowk, Udaipur, at present employed as Casual
Computer Operator in the office of ACIT' Circle-1, 6, New Aatehpura,
Udaipur.
Sonu Chouhan S/o shri Girdhari Lal Ji, aged about 25 years, R/o 54 Cliandhl
Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in the
office of CIT, 16 Mum'll Tower, Udaipur.

4, Vardi- Chand Dangi S/o Shri Jagunnath Dangi, aged about 38 years, R/o
w Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual

Chojvkidar, ITO TRO, 13-B, Saheli Marg, Udaipur.

[N
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5. V‘llbh’l Mehta D/o Shri Sl'msh Chandra Mehta, aged about 29 yeaxs R/o
133§, Adarsh Nagar, Sec.-4, Udcupur at ‘present employed as Casual
Coniputer Operator in the office of ITO Wardl (4), 6, New Fate pura,
Uda;pux :

OA No.538/2011

1. Jai Singh Sarangdevot S/o shri Nirbhay Singh Sarangdevot, aged about 29
years, R/o Blahmpl.ui Kanod, Udaipur, at present employed as Pasual
Comp Mer Operator in the office et ITO Wald 1(1),6, New TFatehpura,
Udaipur.
Jaswanl Singh S/o Shri Arjun Smgh aged about 32 years, R/o Rasala Chowk
Natlidwara, Rajsamand, at present employed as Casual Computel Oper‘ator in
the oftice of CCIT, 6, New Fatehpura; Udaipur. :
Kamlesh Kumawat S/o shri AshokiJi Kumawat, aged auout 33 yeaxs R/o 2
TA 41, Hiran Magri Sec.5, Udaipui, at present employed as Casual Peon in
the oftice of CIT, 16 Mumal Tower,:Udaipur.

4, Kanhiya Lal Dangi S/o shri Hakma Ji Dangi, aged about 35 years, R/o|village
- Bhawarasiya, PO Daroli Udaipur, at present employed as Casual Pcon in the
office of CCIT, 6, New Fatehpura, Udaipur. :
Kishore Kumar Yadav S/o Shri Bhéru Lal Yadav, aged about 41 years, R/o
v 719, }\rlshanpura Near Ganesh Takri, Udaipur, at present employed as|Casual

Driver in the office of CIT (A), 16, Mumal Tower, Udaipur.

o
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OA No. 3”)/7011

I\uldeep Singh S/o Shri Hari singh. Chauhan aged about 35 years R/o 31,
I\flSllell})Lll’l G li No.1, Udaipur at'present employed as Casual Peon, in the
:Noffice of TRO, Udaipur, Newfatehpura, Udaipur.
ahesh Chandra Kulambi S/o0 Ran-Chandra Kulambi, aged about 30 years,
) *R/o 47, Meera Nagar, New Rampura Colony, Udaipur, at present employed as
: ") ’L’;Cflsual Computer Operator in the office of AO (DDO), Udaipur.

f? ahesh Nagda S/o Shri Bhanwar Lal Nagda, aged about 30.years, R/o 174,
akeri, Hompura, Ganesh' Tractor Ke Pass, Udaipur, at present employed as
C‘mn. Computer Operalor in the ofilce of ACIT, Circle-2, Udaipur.




5

4, Manish Sanadhya S/o ‘shri Shivprakash Sanadhya, aged about 28 years, R/o
44, Kailash Marg Jagdish Chowk, Udaipur, at present empinyed as Casual
Computer Opuqtor in the office of ITO Ward-Dungarpur, 6, Newfatehpura
Udaipur.

5. Manisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years R/o 258,
Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 16, Mumal Tower, Udaipur.

OA No.540/2011
1 Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,
Udaipur.
Rajmal mali S/o shri Nagji Mah aged about 34 years, R/o Sichai Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of
) : Guest House, JCIT. .
X 3. Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 years, R/o 20,
~ Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
T Sweeper, in the office of Guest House, ITO, Chittorgarh.
4. Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cook, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

o

5. Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at present employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, Nevr Fatehpura, Udaipur.
OA No.541/2011

1. Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the oftice of 1T Guest House, H. \/1 Sector-11, Udaipur. :

2, Deepak Dangi S/o Shri Nathu Lal. an{,l R/o 21 Khatikwada, Bedla, Udaipur

at present employed as Casual Peon, in the office of Guest House, ITO Ward-

1(1), 6, New Fatehpura, Udaipur.

Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3

Nagar Parisad Colon, O/s Braham Pol, Udaipur, at present employed as

Casual Computer Operator, in the office of Guest House, CCIT, 6, New

Fatehpura, Uaipur.

4, Gopal Dangi S/o shri Ganesh Lal'Dangi, aged about 21 years, R/o Lakadwas,
Mota Devra, Udaipur, at present employed as Casual Peon, in the office of
Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

5. Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o

R village Bathera Ki Smay, Droli, Udaipur, at present employed as Casual

g Computer Opemtox in the oftm, of Guest House, CCIF 6 New Fatehpura,

Udaipur.

(V)

)

| OA No. 523/2011.

Jitendra Singh Rajput S/o Shri Ratan Singh Rajput aged about 33 years resident of
 11-12, Ganesh Mandir Road, Gandhi Nagar, Bhilwara, at present employed as

“‘-.\Casual Computer Operator, in the Office of Income Tax Officer, Ward No. 4,
Bh)lwaxa Range Bhilwara. ;




~

6. |

2. Ji@ndﬂﬁhamm S/o Shri Rameshwar.Lal Sharma aged about 23 years, lesident of
Vijay Smgh Pathik ‘Nagar, Bhilwarn at present employed as Casual %Computer
Operator, in the Office of Income: Tax Officer, Ward No:2, :Bhilwara Range
Bhilwara, | ’

(WS ]

Ratan Lal Sen S/o Shri Gopal Lal Sen aged about 32 years, Resident of} 17, Kawa

Khera, Bhilwara at present employed as Casual Computer Operator, in the Office

of Deputy Comimissioner of Income Tax, Circle, Bhilwara Range Bhvilwl‘clra.
b

4, Vishal Kumar Modi S/o Shri Jhamak Lal Modi aged about 28 year:s' R:‘esident of

C-239, R K. Colony, Bhilwara at present employed as Casual Compu,tef Operator

in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

Abdul Qadir S/o Shri Abdul Mugeem Quazi aged about 24 years, Resi‘dent of In
Front of Idgah, Sanganeri Gate, Bhilwara, at present employed as Casual
Computer Operator in the Office of Joint Commissioner of Income Tax,iBhilwara
Range. Bhilwara.

wn

OA No. 52472011 _
l. Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 yéelx's,;lict:sident'of
Shahpura Road, Sanganer, Bhilwara at present employed as Casual Computer Operator,
in the Office of Income Tax Officer, Ward — I, Bhilwara Range Bhilwara, = |
. 1

2. Bharat Kumar Modi S/o Shri Mohan Lal Modi aged about 28 years, resid‘ent of C-
239, R.K. Colony, Bhilwara at present employed as Casual Computer Operator in the
Oftice of Income Tax Officer, Ward 4, Bhilwara Range Bhilwara.
3. Gaurav Chouhan S/o Shri Ram Prase}d Chouhan aged about 21 years Resident of
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at present employed as Casual
Computer Operator in the Office of Incomé Tax Officer, Ward No. 2, Bhilwara Range
Bhilwara. '
4, ‘Pushpkunl Sharma S/o Shri Nanu Ram Sharma aged about 31 years Rejsident of
Jityan, The. Kotri; District Bhilwara at present employed as Casual Computer Pperator,
in the Office of Income Tax Officer, Ward 3; Bhilwara Range Bhilwara. . |
0OA No. 77/2012 f |

‘ L g |
Ram Sagar Méena son of Shri Sukhpal Meena, : <
Resident of House No.71, Ward No.27, Near LIC, Kila Road, l
Chittorgarh at present employed on the post ¢f Casual 1
Peon in the office of Income Tax Officer (DDO)
Chittorgarh. :

(By Advocate Mr.J.K Mishra in all the abové.é;ases)

Vs, ;
|
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N : : L
1 \U(n%‘n of India through Secretary, Central Eoard of Direct Taxes, Ministry of Finance,
» A\ - . -l
9.‘\%!-11(;1?‘6111 of India, North Block, New De{;p.. |
=Tle ’,I?-rincipal Chief Controller of Accounts (Pr.CCA), Central Board of Direct

- Tayes, Néw Delhi.
3:Cliel

t Commissioner of Income Tax (CCA), C.R. Buiiding, Statute Ciréle, B.D. Road,




Y

; 4. The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commissioner of Income Tax, 6 New Fatehpura, Uda1pur
: Respondents
(By Ad\-'ocnlc' Mr. Varun Gupta forR 1t03.& S
- & Advocate Vinit Mathur ASGI with Arnkur. Mathur for R.4)

OA No.542/2011

L. Devilal S/o shri Dala Ram, aged about 25 years, R/o village & Post Moongra,
Via Balotra, Tehsil Pachapadara, District Barmer, at present employed as
Casual Computer Operator in the ofﬁce eof Income Tax Officer Ward, Balotra
District Barmer.
Poonam Chand S/o Shri Hari Bhajan, aged about 26 years, R/o C 7, Ram Bag
Kaga Colony Mahamandir, In the office of Chief Comrmssmner of Income
Tax, Jodhpur.
3. Ashok Kumar Sharma S/o Shri Pal manand Sharma, aged about 36 years, R/o
i Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan
A School, Jodhpur, at present employed as Casual Computer Operator, in the
— oftice of Chief Commissioner of Income Tax, Jodhpur.
4. Barma Mceena S/o shri Balal Mecena, aged about 22 years, R/o 23 Laxmi
) Nagar, Paota, C Road, Jodhpur at present employed as Casual Peon, in the
office of Chief Commissioner of Income Tax, Jodhpur.

o

OA No. 560/2011

1. Gaurav Sharma S/o Shri HariShankar Sharma, R/o House NQ;474,Wafd No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

. Manish Sharma S/o Shri Ram Pratap Sharma, R/o House No.185, Ward No.11,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harymangarh Jn.

o

. Bhanwar Lal Mund S/o Shri Girdhari L:al Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Entry Operator in the Income Tax Office
Harumangmh Jn

Ga

~3 OA No. 49872011

v . Sanjay‘éKumar Kumar S/o Shri Harish Kumar, aged about 25 years, resident of
Near Sarjawa Gate, Kumaharwadd, Sirohi, at present employed as Casual

> Computer Operator in the Office of Income Tax Officer, Sirohi.

2. Sarwan Kumar S/o Shri Charan Das eiged about 27 years, reéident of Keshar Bag,
Voo o Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as
| o= - - Casual Salaiwala, in the office of Income Tax under PRO CCIT, Jodhpur.
1 o R

Lo 3\‘ : «Dmesh Teji S/o Shri Ramesh Teji, aged about 30 years resident of House No.
i L . 104 Bombay Motor Choraha Road, Near Bendra Acupuncture, Jodhpur, at
:present employed as Casual Peon in the Office of Income Tax, CIT (A), Jodhpur.

,'.ésh Kumar S/o Shri Ramesh Kumar aged about 28 years, resident of Gudria
;Jav Pll.\am N'lll Sumupm Dlstuct Pah at prebent employed as Casual




\
3. Hari Singh S/o Shri Jai SmOh aged about 40 years, resident of Vh]l Kumtia,

Tehsil Bali, District Pali, at present employed as Casual ‘Chowkidar i m the office
of Income Tax Officer, Mount Abu, District Sirohi. ;
\

OA No. 499/2011 s ‘

" Rajendra Gurjar S/o Shri Kishan Lal Gurjar aged about 39 years, re31dent of

H.No. 173, Sardarpura 1* C Road, Jodhpur, at present employed as Casual Peon
in the Olf'ce of Income Tax Joint CIT, Jodhpur.

1

Mo

Hansraj S/o Shri Tulsi Ram aged about 21 years, resident of Kalal Colony,

Jodhpur at present employed as Casual Chowkidar in the Office of Income Tax,
CCIT, Iodhpux ~

LI

Gautam Samariya S/o Shri Mohan Lal Samariya, aged about 34 years, res1dent of

Gali No. 11, Kalal Colony, Jodhpur, at present employed as Casual Peon in the
Office of Income Tax, CIT I, Jodhpur. , \

4, Narendra Singh S/o0 Shri Kishore SinOh aged about 21 years resident o% G;h No. 4

2, Ganeshpura, Ratanada, Jodhpur,, at present employed as Casual Peon in the '\-)L'

Office of Income Tax ITO (System), Jodhpur, , ] T
5. Vikram Singh S/o Shri Bal Kishan Singh aged about 31 years, residené of B-76,

Arvind Nagar, Air Force, Jodhpur,:at present employed as Casual Peon in the

office of Income Tax. CIT — 1, Jodhpur.

|

1
1. Hari Ram Meena S/o Shri Badri Prasad Meena, aged about 26 years, resident of
C/o Rajendra Kuniar Mahavar, Prithvipura, Rasala Road, Jodhpur, at present
emploved as Casual Peon i the O(‘ﬁce of Income Tax, Ward — 1(3), Jodhpur.
|
2. Shailendra Shankhla S/o Shri Suxendm Singh Shankhla aged about 26 years,
resident of Manak Chowk, Jodhpur, at present employed as Casual Peon in the
Office of Income Tax Ward 2 (2), Jodhpur.

OA No. 500/2011

(@8}

Alok Vyas S/o Shri Jagdish Narayén aged about 26 years, resident of Sector -
7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employed as Casual Peon in the
OtﬂcL of Income Tax, Valuation Officer, Jodhpur, ‘

4, Gulab. Q/o Shri Hari Bhajan aged about 33 years, resident of Ram Mohalla Kaga
Colony, Jodhpur, at present employed as Casual Computer Oper'wtor in the Office
of Income Tax Ward 3 (3), Jodhpur. - < !

i 4

~

i
5. Amit Pdl]dll S/o Shri Hari Das aged about 28 years, resident of Uda1 Mandlr

Tilak Nagar, Jodhpur at present emploved as Casual Peon in the Office of Income
Tax Ofﬁcer (Audxt) Jodhpur.

YAddksh Naqal Pali, at present emplcyed as Casual Compute1 Operator; in the
Offite of Income Tax, Joint CIT, Pali.

8 Aﬁ:{; Singh S/o Shri Ram Karan Sirigh aged about 26 years, resident of House
N’& 4() Suhh 'sh N i \ l’dll at pn sent employed as Casual Waterman/ Peon

;




L% )

n

g.

Ishwar Sharma S/o Shri Parshram Sha: ma aged about 26 years, resident of House
No. 32, Rajendra Nagar, Near Mahila Police Thana, Pali, at present employed as
Casual Waterman / Peon in the Office of Income Tax, Joini CIT, Pali. -

Sharwan Kumar Bhati S/o Late Shri Binja Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junction District Pali, at present employed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Pali.

Lalit Kumar S/o Shri Bhanwar Lal aged about 25 years, resident of Vill. and Post
Indra Colony. Raiko Ki Dhani, Khinwara, Via Marwar Junction, District Pali, at
present employed as Casual Computer Operator, in the office of Income Tax,
Joint CIT, Pali.

OA No. 50272011

1.

"\
!\)

(U8}

wn

Lalit Gehlot S/o Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Pali, at present employed as Casual Waternan
=/ Peon. in the Office of Income Tax, Joint CIT, Pali.

Tulsi Ram Jod S/o Shri Khema Ram aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the office of Income Tax, Joint CIT, aii.

Sharwan Vyas S/o Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Office of Income Tax, Joint CIT, Pali.

Smt. Bhanwari Devi Wife of Late Shri Tara Nath, aged at;out 37 years, resident of
C/o Income Tax Office, Nagaur, at present employed as Casual Peon in the Office
of Income Tax Ofticer, Nagaur.

Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Ganesh Talkies, Sumerpur, District Pat employed as Casual Peon /
Safanwala, in the Oftice of Income Tax, Joint CIT, Pali.

Dinesh Vaishnav S/o Shri Hari Ram Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore,

- OA No. 51172011
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Vinod Godara S/o Shri Sahab Ram aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present empioyed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar, ' :

Ramesh Soni S/o Shri Balram Soni aged about 23 years, resident of Ashok Nagar
- B, New Child School, Sriganganagay at present employed as Casual Computer
Operator in the office of Income Tax JCIT, Range Sriganganagar.

Randhir Kumar S/o-Shri Lal Chand:a.\';ed about 25 years, resident of Village 36
LNP, Tehsil Padampur, Sriganganagar, at present employed as Casual Computer
Operator, in the'office of Income Tax, ITO Ward No. 2, Sriganganagar.

~

'\Qubh% 1 Chander S/0 Shri Bhanwari L"d aged about 29 years, resident of Ward

f’; . 11, Behind Sukhwant Cmc,nu, Purani Abadi, Sriganganagar, at present



employed as Casual Waterman 7/ Peon, .in the office of Income Tax
Sriganganagar. ' : ’

kN !

5, Sohan Singh S/o Shri Raj Kumar Saini, aged about 24 years, resident Bf Clo 55-
56, Ward No. 2, Bharat Nagar, Purani Abadi, Sriganganagar, at prese‘nt“ employed
as Casual Waterman / Peon, in the office of Income Tax, Sriganganagzu‘.l

: \

0A No. 5122011 \ '. | \
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1. Maohd. lh'i'an. S/o Shri Mohd. Gulfam,,éged aboﬁt 25 yers, resident of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ku Muhalla, Jodhpur, at present emﬁloyed as
Casual Peon in the office of Income T.a,x, CTIT, Jodhlpur.

!\)

Vikram S/o Shri Manohar Lal aged: ébout 27 years, resident of VQu"arter No. C-
36/11, Reserve Police Line, Ratanada, Jodhpur at present employed as Casual
Peon, in the office of Income Tax, CCIT Has., Jodhpur,

Bt

LS ]

Rattan Lal Séo Late Shii Gyarsa Lal aged about 48 years, resident of PlotNo. 68, r
Indra Colony, Near Sali Mata Mandir, Jodhpur, at present employed as| Casual \L—
Safaiwala / Sweeper in the Office of Income Tax, PRO, CCIT, Jodhpur. s

4. Kishore S/o Shri Puran Das Dhariw"&_l_, aged about 29 years, resident of] Inside
Jalori Gate, Harijan Basti, Madho Bag, Jodhpur, at present employed as [Casual
Safaiwala / Sweeper in the Office of Income Tax Officer.

OA No. 51772011

1 Vimal Kumar»Swami S/o Shri Niranjaii Lal Swami aged 33 years, Resident of C/o

Shashi STD PCO, Tilak Nagar, Bikaiier, at present employed ds Casudl Data
Entry Operator in the Office of ITO, Ward 2(2), Bikaner. Taat \
. » , o |
2. Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 §ears,

Resident of Golchha Mohalla, Bikaner, at present einployed as Casual Data Entry
Operator in the Office of JCIT, Range — 1, Bikaner. ‘. ‘1

Madhuri Sarswat D/o Shri Kamal Kislifo‘fe Saraswat aged about 22 years, res%dent
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner, at present
employed as Casual Data Entry Operator in the Office of ITQ (‘I?DS)-Bikaner.\

(98]

v o4, Shravan Kumar Shankhla S/o Shii Mzigha Ram Shankhla aged about 22 y\e\ars,
resident of Ward No. 19, Shrivamsar, Bikaner, at present employed as Casual Data

Entry Operator in the Office of ITO, Ward 2(1), Bikaner. \

. H |

W

Mahendra Siﬁgh Parihar S/o Shri Gulzﬁi Singh Parihar, aged about 28 years, $yhri 3
Karni Sewa Sansthan, FCI Godam Road, Indira Colony, Bikaner, at present
employed as Casual Waterman in the Ottice of JCIT, Range — 1, Bikaner.

0. Ravindra Kumar S/o Shri Bhanwar Léil")aged about 25 years, Resideﬁt'of 169:B,
’\ Sadul Ganj, Bikaner, at present employed as Casual Waterman in the Office|of

CIT, Bikaner. |
\

|
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0A No. 51822011 Y

1. Sharwan Kumar Meghwal S/o Shr1 Uebl Ram Meghwal agec about 36 years,
resident of Ward No. 19, Meghwal Mohalla, Shriramsar, B1kanel at present
employed as Casual Waterman in the Ufhoe of ITO (Tech) Blk'mCI

o

Hari Prgkash Suthar S/o Shri Kishan [ al Suthar aged about 31 years resident of
Near B.D. Kalla House, Daga Mohlll;, Bikaner, at present employed as Casual
Data Entry Operator in the Ofﬁce of ITO, Ward 1 (2), Bxkaner

3. Rajesh Kumar Jhungh S/o Shri Crempa Lal Jhungh, aged about 26 years,
resident of Opp. Nagar ngam Bhandar, Kamla. Colony, Bikaner, at present
employed as Casual Sweeper, in the ofﬁce of JCIT, Range-l Bikaner.

, 4, Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat aged 29 years, resident
of Behind OBC Bank, Chhimpon Ka Mohalla, G.S.Road, Bikaner 334001, at
apresent employed as Casual Data Entry Opexator in the'Office of ITO, Ward 1 (4),
Bikaner. .

i' ‘ 5. Praveen Sharma S/o Shri Charanjeet éged 29 years, resideni of, Ward No. &, Near
| Shiv Mandir, Kashmiri Mohalla, Jetsar, District Sriganganadgar, at present
| employed as Casual Data Entry Operator in the Office of ITO, Suratgarh.

0. Sukhvinder Singh S/o Shri Gurmej Singh aged 29 years, resident. of House No.
145, Jakhad Colony, Near Agrasen Nagar, Sr1ganganagar at present employed as
Casual Waterman in the Office of ITO, Suratgalh i

0

OA No. 5192011

1, Kamal Kishore Swami S/o Shri Hatuman Das Swami aged about 26 years,
resident of Outside Usta Bari, Neér Harsholav Talab, 1Chhota Ranisar Bass,
Bikancr — 334001, at present empxoved as Casual Data Entry Operator in the
Oftice of CIT (A), Bikaner.,

Shiv Kumar Swami S/o Shri Hanuman Das Swami ‘aged about 32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bass, Bikaner 334
001, at present employed as Casual Data Entry Operator in the oiﬁce of ITO,
Ward | (3), Bikaner. ‘

o

3 Jitendra Jhungh S/o Shri Champa Lal Jhungh, aged 'about 33'years resident of
v Opp. Nagar N1gam Bhandar, Kamla Colony,_Blkaner at present employed as
Casual Sweeper in the Office of CIT, Bikaner.

4. Ram Swaroop Meena S/o Shri Mohan Lal Meena, aged abdiit 36 years, resident
of Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, 1Via Chala, Tehsil
Srunadhopul Sikar 332 737, at present employed as Casual Waterman in the

| Office of JCIT, Range — 1, Bikaner.

. \\\\

<-)\\’t‘ v Z ’;:\
/; A ety %ﬁm\al Kumar Kheriwal S/o Shri Surja Ram Khedrlwal atgerq about 37 vyears,
,p’:" ’ /g\o\c AN sicent of 33, Chankaya Nagar, Old Shiv Bari Road, Bikaner 334 003, at present
on\fvloyed as Casual Data Entry Ope:raor in the Ofﬁce of ITO Uecb ), Bikaner.

/ Jw \ -
@

}
' Rafj Kumar Barupal S/o Shri Dala Ram Barupal, az,ed 37 years 1e51dcnt of Ward

1, &

Ng. 19, Meg,hwal Mohalla, Shrirar Aser, Bikaner, at present. employed as Casual
.‘\,W aterman in the Office of ACIT, C ireie — 1, Bikaner.

—




3
)
-4
%

e et 4 o e BT AP e A SN D A

!

N~

OA No. 16/2012 12

‘ Yashwam Kaumar Rawal S/o Shri Bhanwzu Lal Rawal

" Resident of Village Sarneshwarji, Post Ofﬁce Mandwa,
Dist.Sirohi, at present emploved on the

Post of Casual Chowkidar in the office of - :
Income T'I\ Office, Mount, Abu,Dist. Snohl

OA No. 48272011

L abnw Anwar son of Shu Anwar Huosam
Resident of 164, Mohan Nagar-A, BJS Colony *
Jodhpur at present employed as Casiial Computer. - .
Opuatox in the office of JCIT-], Jodhpur

2,

JaOdlsh Singh Rathore son of Shri Mangu Singh,
Resident of Near Kalka Mandir, Maderna Colony,
Jodhpur at present employed as Casuil Computer :
Opemlm in the office of Income Tad War-1 (1), Jodhpur.

Rajendra Kumar Parihar son of Shu Om Prakash Parlhar,
Resident of Indra Colony, Mahamandir Jodhpur
At present employed as Ca;ual Computer Operator,
In the oflice of Income Tax Ward- 1(2) Jodhpur.

v

4, Kanhaiya Lal Son of Shri Basti Ram
Resident of Gali No.1, Gandhipura, BJS Jodhpur

At precnt employed as casual Computer Operator in the office -

Of Income Tax Ward-1(3), Jodhpur

w

Vipul Tandan son of Shri Krishan I\Lunar Tandon,
Resident of 25/E-29, CHB Jodhpur at'present
Employed as Casual Computer Operator

In the office of Income Tax Ward-I(3) Jodhpur.

O A_No. 4831/2011

1. Ramesh son of Shri Gopi Lal, ;
Residént of Gandhi Chowk,Sardar Patei Marg,
Jalore at present em )loyud as Casual -

Computer Operator in the office of Im.ome Tax
Officer, Jaloxe

2, Raju Ram Mali son of Shri Amara, I&‘Jdent of

Behind FCI Godown, Jalore at present: s.mployed |
As Casual Chowkidar in the office of Income
Tax Officer,-Jalore.” '

. Narpat Lal Parihar son of Shri ChhogaiRam,
> Resident of Indra Colonyu, Kalapura Shivganj
*“Dist.Sirohi at present employed as Casual

Chowkmax in the office of Income Tax Ofﬁcer,
\ a wSuoln .

Hﬂlesh Chandra son of Shri Magan Lal,
_ Resident of Near New Bus Stand, GaliNo.2,

" Sirohi, at present employed as Casual Waterman
in the office of Income Tax Olficer, Sifohi.

\ o
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Smt. La ita wife of Shri meamt Kumcr resxdent of -
Near Oid Police Line, Jhupdi Road, $irohi at plesent
employed as Casual Safai Kaxmachan in the ofﬁce of Income
Tax Ot*xcer Sirohi. , o T

OA No. 484/2011

L

(O8]

(%)

w

O A No. 485/2011

%,

Jitendra Kachawaha son of Shri Mishri Lal
Resident of Near Raj Mahal Middle School,
Ajay Chowk, Jodhpm at present employed as Casual . o
Computer Opexalm in the Income Tax Ofﬁce ClI‘ClC I Jodhpur

Deep Smg,h son of Shri Bhanwar Ssm1,h :
Resident of Mata Ji Ka Gole Mandir;:Maderna Colony,
Jodhpur at present employed as Casugl Computer .. S
Opexatox in the office of Income Tax ‘Ward-2(2) Jodhpur, ¢~ o

Ugam Singh son of Shri Chandra Sm;,h resident of *.%
Near Kalka Mandir, Maderna Colony, Jodhpur at ‘_
Present employed as Casual Computer Operator in
the office of Income Tax Officer (Tech), J odhpur

Kushal Singh son of Shri Bhanwar Sm 2h, S
Resident of Mata Ji Ka Gole Mandir, Maderna Colony

Jodhpur, at present employed as casual Computer .
Ope1ato1 in the office of Income Ta> Ofﬁcer (Audlt) J odhpur

Daulat son of Shri Suraj, resident of - S
Opp.Mahamandir Railway Station, R am Bag Scheme
Jodhpu at present employed as Casuai Peon
in the oftice of Income Tax Ward-I(i )
Jodhpur.

1.

o

oo

v w;"ﬁ

o

&

. employed on the post of Casual Chowl diar in Guest
"-'.-House CCIT Office, Jodhpur. <
. % Satveer Son of Shri Bhanwar Lal, resldent of

Praveen Singh son of Shri Madan Smgh
Resident of I/S Hem Singh Katala, Mahamand1r :
Jodhpur at present employed as Casudl Peon in the ofﬁc
Oflncomc, Tax, CCIT, Jodhpm ' -

Maheridra Singh son of Shri Amar Smg,h e

Resident of' Abaynagar, H.No.95-A, leatavero Mangra Pungra .
Jodhpur at present employed as Casuai Chowkxdar in the office..
of Income Tax, CCIT, Jodhpur. )

Suresh Kumar son of Shri Kishan Chano Samanya
Resident of Kalal Colony, Gali No.9 - e
Inside Nagauri Gate Kila Road, Jodhpur at present

Plot No.8, Near Central Jail, Keshar Eia g, Ratanada
.Iodhpm at present employed on the post of
Casual Chowkidar in Guest House, ('CII‘

/@ﬁlu, Jodhpur.

_,.sr.,./ﬁéf‘-‘-‘ A
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0A No. 4564/2011
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Artin Kumar son of Shyi Hansraj
resident of H.No.55, Prithvipura, )
Rasala Road, J odhpur at present employed -

On the post of Peon, in Income Tax Office,
Paota C Road, Jodhpur.

Santosh Kuamr son of Shri Tara Chiand Chandel
Resident of Gali No.04, Kalal Colony, Nagauri Gate .
Jodhpux at present employed on the!post of Peon
in come Tax Office, Paota C Road Jodhpur v

RaJ u son of late Shri Bhanwar Lal, resxdent of H No 29
Sharikar Nagar,Sangariya Fants, -

Jodhpur at present employed on the post of Peon
in Income Tax Office, Paota C Road Jodhpur )

Mahuu ra Gurger son of Shri Klshan Lal Lal -

Resident of Plto No.173, Ist C Road; Paota Jodhpur Income T

Tax Colony at pmscnl employed on the post of Peon -
in Income Tax Office, Paota CRoad Jodhpur,

Chandm Prakash son of Shri Dev D:.IS Rankawat

Resident of Near Gokul Niwas, Umedl Chowk, 1

Jodhpur at present employed on the post of Peon
in Incomc Tax Ofﬂce Paota C Road Jodhpur

Deepa Ram son of Shri Raju Ram, 1es1dent
Of near Income Tax Department, Bantla, ,

Distt. Barmer at present employed on'the
Post of Peon/Computer Works in the.

Ofﬁce of Income Tax Officer, Balotra Distt. Barmer

OA No. 465/2()11 s

L

Gopal Lal Prajapt, son of Shri Kana f(am
Resident of Om Colony, Gangwa Roagi
Makrany, Dist.Nagaur at present employed
As Castial Computer Operator in the office RaRRS
Oof Income Tax Officer (DDO) Makaxana Distt. Nagaur

Anandl Lal Salm sons of Shu Hardeen Ram
Re31dent of Near Trimurti Mandir,
Jhaira Talab Makrana, Distt. Nagaur “i;

at presént employed as Casual Compuler Opemtor in the ofﬁce .

Of Imonn. Tax Officer (DDO), Mal\cuana ,Distt. Nagaur

Tikam CI and Sen son of Shri Gordhan Lal,
Resxdulf of Gangri Chowk, Mithri, - L
Tehsil NuwaCity, Dist. Nagaur, AL s

N

At presennt employedas Casual Peon Cor

in the office of Income Tax Officer (DDO)
Makmana Distt.Nagaur.

i:‘
£

K

- —
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" Hukum Chand Sain son of Shri Gordhan Lal,
Resideit of Gangri Chowk, Mithri,, Telzsil Nawa City, -
-~ Dist. Nugaur at present employed as Casual IR
Chowkidar in the office of Income Tax Ofﬁcer (DDO). P
Makarana, Dist.Nagaur.

" 0A No0.466/2011

8]

w2

Manoj Kumar Bora S/o Shri Magen Lal Bora, aged :about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Operator in the oftice of Income Tax Officer, Nagaur.
Satyanayan Kansara S/o Shri Mulidhar Kansara, aged about 28 years, R/o
Kansara Ka Mohulla, Opposite Jagdamba, Ayurvedlc MG Road, Nagaur, at
present employed as Casual Comp uter Opetatot 1n the ofhce of Income Tax
ofticer, Nagaur, -

Nitesh Toawat S/o Shri Narendra Kumar Tolawat aged about 26 years, R/o
Tolawato Ki Pole, Machhion Ka Chowk, Nagaur, at present employed as
Casual Computer Opelatm in the office of Income Tax Officer, Nagaur.
Nidrendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
Kahndmpula Tehsil Devli, District Tonk, at present emplmed as Casual
Chowkidar in the office of Income Tax Officer, Nagaur. * * :._

Laxman Singh S/o Shri Ram Dev, aged about 25 years, ‘Rio Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual Chowkldar in the office
of Income Tax Officer, Nagaur.

OA No.467/2011

L.

o

Chandra Prakash S/o Shri Rameshwar Lal Ramawat; ahged about 24 years,
R/o Azad Chowk, Ramawat Street, Barmer, at present employed as Casual
Computer Operator in the office of Income Tax Officer (DDO), Barmer.
Bhamwal Lal Chaudhary S/o Shri Gesa Ram Chaudhary, aged about 26 years,
R/o village Ramsaria, Post Baitu 3hopji District Barmer 344034, at present
employed as Casual Peon in the oflice of Income Tax Officer (DDO), Barmer.
Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghati,
Batasagar, Jodhpur , at present employed as Casual: Peon in the office of
Income Tax Officer, Ward-II (I), CiT 1%, Jodhpur. ‘-3--7-",".5‘373-'

Smt, Lalita W/o Shri Ashok Kuniar, aged about 36 years R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casual Peon in the
ofﬁce of Income Tax Officers (TDE-1) (DDO), Jodhpur. . -

\(( OA No.468/2011

L.

[§S]

Inder Singh Chauhan S/o shri Babu’ an;,h Chauhan aged about 31 years, R/o
Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employed as
Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur. -~ '
Pradecp Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan-#andi, Jodhpur
at present employed as Casual Labour (Peon) m the ofﬁce of ITO TDS-1I,
Jodhpur.

Amrav Dan Charan S/o Bhanwr Dan aged about 28 yeals R/o
Higlaghnagar, Laxman Ghali, Soorsagar, Jodhpur at present employed as

“~ Casual Labour (Peon) in the office of ITO TDS-1I, Jodhpur. ,
: “Manisha D/o Shri Bali Singh, aged about 24 years; R/o Nathu Ka Nohra, -
" “Kubian Ka Bas, Umed Chowk, Jodhpur at present employed as Casual
T ComleU“" Operator in the office of Asstt, Commissioner of Tacome Tax —

TDS-11, Jodhpur.
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(By Advocate »!r. JK Mishra in all the above rz:i'.rses)

Vei"sus
1. Union of India through Secretary, Centxal Board of Dlrect Taxeq Mrmstry of
Finance, Government of India, North Block, New Delhi.

=<.. 2. The Principal Chief Controller of Accomts (Pr. CCA) Central board of Dlrect
Taxes, Ncw Delhi, \
3. Chief Commissioner of Income Tax ((“(‘A) C.R. Bmldmg, Statute Cucle, “B.D.
Road, Jaipur. \
4. The Secretary 10 Govt: of India, Ministry of Personnel Pubhc Grlevances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 {001.
Chief Commxssxoner of Income Tax, Paota C Road, Jodhpur-II Jodhpur }

ReSpondents

wn

i—

(By Advocate Mr. Varun Gupta for R Ito 3 &: S and Advocate Mr let Mathur, ASGI
with Ankur Mathur for R.4) . S |

i

. 0AN0.386/2011 x . S
: . |
1. Anil Kumar Solanki S/o Shri Bhanwar Lal Solanki, aged about 26 years ‘Rfo
H.No.8, Baldev Nagar, Mata Ji Ka Than Road, Mangra Poonjla, Mandore,
Jodhpur, at present unployed on the post of Peon in the ofﬁce of Comnussroncr
of Income Tax-1I, Jodhpur.

Deepak Parihar S/o Shri Dhanraj Pauhar aged about 23 years, Rjo Maliyon
Ki Dhani, Pipar Road, Jodhpur, at present employed on the posi ‘of Peon, in the
office of Assrstant Commissioner of Income Tax (HQ) 0O/o Commnswner of
Inconte Tax-II, Jodhpur.

3]

[O8]

Via Tinwari, Tehsil Osian, District Jodhpur, at present employed on the post of
Peon, in the office of Income Tax Officer, Ward-3 (4), Jodhpur. * |

4, Prers Prakash Sahu S/o Shri Poona Ram Chaudhary, aged about 23 years, R/o -

Income Tax Colony, Mandore Road, Jodhpur, at present employed on the post
of Peon, in the office of Incore Tax Oftrce1 Ward- 1 (’7), Jodhpur _ ‘

0A No.387/201] - ‘ |

1

1. Jaideep Solanki S/o Shrr Nirmal Qol.mkl aged about 30 years, R/o “Mohan
Villa”, Opp. Gokul Niwas, Umed Chowk, Jodhpur, at present employed‘ on
the post of Computer Operator, in Lho office of Income 1ax Ofﬁcer Ward-
3(1), Jodhpur '

Bhawani Singh S/o Shri Kuku sz,h aged about 27 years, R/o D.S. Colony,
Near Medical College, Jodhpur, at present employed on the post of Compﬁter
Operator, in the office of Commissioner of Income Tax-1I, Jodhpur. |

3. Mahaveer Singh Chaudhary S/o Shri Heera Lal'Chaudhary, aged about 24

o

years, R/o Income Tax Colony, Mandore Road, Jodhpur, at present employed :

on the post of Computer Operator, :in the office of Addl Commlssxoncr of
Income Tax, Range-3, Jodhpur.
4. Rakesh Puri S/o Shri Govind Puri, agzd about 23 ycars R/o Mata Ji Ka Than
Mangra Poonjla, Mandore, Jodhpur, at present employed on ths post‘oi
Computer Operator, in the office oF “Assistant Commlssronu >i theome Tax,
Circle-3, Jdohpur. Ea !

v Infron of Shlv Mandu Ratanada, J oohpur, at present employed on the, postw of

Purkl Das S/o Shri Dhan Das, agcd about 32 years, R/o Village Buuwarrya,

Sureadra Bhati S/o Shri Kishori Ia!\, aged about 34 years, R/o, Sueet on.

—




L/

6. Shankar Lal Parmar-S/o Late Shri Mana Ram, aged about 35 years, resident of
C/o Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwa51ya Jodhpur, at -

present employed on the post of Cfonlputer Ope1ator, in the ofﬁce of Income
Tax Officer, Ward-3(4), Jodhpur. e

.
(By Advocute Mr. JK Mishra in all the cases)

$LEL

o e e B
e S

Versus

1. Union of India through Secretary, Ceutral Board- of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi.

» The Pnnupal Chiet Controlloer of Aczcounts (Pr. CCA), Central Board of Direct
s - Taxes, New Dehi.

3. Chief Commissioner of Income Tax (( CA), CR. Bulldmg, btatute Circle, B.D.

Road, Jaipur.

; _ 4. The Secretary to Govt. of India, mestly of Personnel Pubhc Grlevances and
B N Pensions, Department of Personnel and Trammg, North Block New Delhi-110

N

o

el (By Advocate Mr. Varun Gupta for R 1to 3 and Advocate Mr. Vinit Mathur, ASGI with
' Ankur Mathur for R.4)

0A No. 91/2012

1. Gauri Shankar S/o Shri Kishn Lal Maiu,
R/o Ward No.18, Naiyon-ka-Mohulla,]
Napasar, Bikaner at present
‘ Employed as Casual Chowkidar, in the office
i Of Assistant Commissioner of Income Tax
P (Central), Blkanex

o

Mohd. Umar S/o Shri Anwar Ali, R/o T ulyeon—ka—Mohulla, o
Near School No.9, Fad Bazar, Bikaner -

At present employed as Casual Watermaa

In the oftice of Assistant Commissioncr ci

Income Tad (Central), Bikaner.

(By Advocate Mr. JK Mishra)
Vs

Al 1. Union of India thtough Secretary, Cemral Board of Dlrect Taxes M1mstry of

, Finance, Government of India, North Block, New Delhi.-

! 2. The Principal Chief Controller of Accounts (Pr. CCA) Central Board of Direct
Taxes, New Delhi. .

& - Chief Commissioner of Income Tax (CCA) C.R. Bulldmg, Statute Clrcle B.D.
Road, Jaipur,
4. The Secretary to Govt. of India, Mmlslxy of Personnel, Public Gucvanc,cs and
l . Pensions, Department of Personnel and Training, North Block, New Delhi-110 001,

5. Assistant Commissioner of Income Ta( (Central),Ayakar .Bhavan, Rani Bazar,
Bxk'mm

y ATf‘ ate Mr. Varun GuptaforR lto3 & 5 md Advocate Mr V1n1t Mathur ASGI
4h Aﬁfks:g Nathur for R.4)

""’/b
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OA No. 172/2012

I~ Gopal Kusar S/o Shri Panna Lal Kasala, '
At presént employed as Casual Computer Operator

In the ofiice of DCIT, C.C.I, Udaipur O/o the JCIT
Central Range, Udaipur. :

) Mukesh Guyri S/o Shri Vardi Chander Gayri,

\w'f"l.

(95}

I

At present employed as Casual Cornputer Operator
In the office of ACIT, CC.2 Udaipur O/o the JCIT,
Central Range, Udaipur. '

Harish Lakshkar S/o Shri Labh Chand L&kshkar,
At present employed as casual Computer Operator
In the office of JCIT, Central Range, Udaipur,

Miss.Priyanka Soni D/o Shri Arunji Swarnkar, :
At present meloyed as casual Computer Operator - |
In the office of JCIT, Central Range, Udaipur.

Moti Lal Dangi S/o Shri Puraji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range, Udaipur.

Rop Lal Dangi S/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range,Udaipur,

0OA No. 17372612

1.

o

[VS]

Pushkar Lal Dangi S/oShri-Udai Lal Dangi,
At present employed as Casual Driver

In the oftice of DDIT, Inv.], Udaipur

Of/o the Addl. DIT, Inv.Udaipur.

Balu Ram Dangi S/o Shri Ram Lal Dangi,

At present employed as Casual Peon,

In the office of DDIT, Inv.2. Udaipur O/c the AddLDIT
Inv.Udaipur.

Vijay Lohar S/o Kishan Lal Johar,
At present employed as Casual Peon in the office of
the AddL.DIT, Inv. Udaipur. -

i
Poonam Chand Meena S/o Shri Narayan Lal Meena | -
At present employed as Casual Peon, T
In the office of DDIT, Inv.2. Udaipur O/o the Addl DIT
Inv.Udaipur.

Smt.Sushila Bai Sonawat W/o Shyam Lal Sonawat, AQ o o
At presen: employed as Casual Sweper, S :
In the office of Addl.DIT, Inv.Udaipur. *

amlesh Verma S/o lat Shri N.L.Verma,.
\msu i employed as Casual Compuler Operator,

¢ office of th DDIT, Inv.2 Udaipur 0’0 the AddLDIT, Inv. UdalpLY :
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7. Yashwant Joshi S/o Late Shri Mohan Lalji Joshi,
At present employed as Casual Comp ater Operator,

In the office of DDIT, Inv.2. Udaipur O/o the AddL.DIT
Inv. Udaipur.

(By Advoeate Mr. JK Mishra in all the above cases)

-' Vs,

1. Union of India through Secreta'ry, Central Board of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi.
2

2. The Principal Chief Controller of Accounts (Pr. CCA), Central Board of Direct
Taxes, New Delhi.

3. Chief Commissioner of Income Tax (C’“A) CR. Buxldmg, Statute Cncle, B.D.
Road, Jaipur.

4,  The Secretary to Govt. of India, Mnustry of Pelsonnel Public Grievances and
Pensions, Department of Personnel and ’lmmng,, North Block, New Delhi-110 001.

5. Joint Comumissioner ol Income Tax :\u ntral Range), 3° ﬂoor, Mumal Towers,
%6,Saheli Mmg, Udaipur.

6.

(By Advocate Mr. Varun Gupta for R 1to 3 é' :
(None for R.4)

ORDER

Per: B K Sinha, Administrative Member

These  applications  have  been  directed against the  order
No.F/Mo/CCIT/JPR/AddI.CIT (Hgrs) /2011-12/710 dated 31/5/2011, of the third
respondent [A1l} and OM No0.49011/31/2008-Estt© dated 12.9.2008 of 4" respondent

[A2]. As these have the same cause of action, all the applications are disposed of by this

common ordear.

Reliefs sought for:

“ti) That the applicants may be permitted to peruse this joint application on

e behalf of five applicants under Rule 4(5}) of CAT Procedure Rules, 1987.

(i) That impugned order dated :1.5.2011 (Annexure.Al) issued by 3
respondent may be declared illegal ¢nd the same may be quashed. The
respondents may be directed to make payment to the applicant @ 1/30"’ of the
pay at the minimum of the time scale of pay of the Group D staff plus dearness
allowances i.e, Rs. 292 per day as basic pay w.e.f. 17.2008 and applicants.
oy allowed with all consequential benefits including the due arrears thereof. The

_.,, dated 12.9.2008 [Annexure.A:) may be ordered to be modified
\\ (dmgly. :
/ :x\\



2 All these OAs have been accompanied by Rule 4(5)-Application for filing the joint

o
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(iii) That any other direction or orders may be passed in favour of the i
applicants, which may be deemed just and proper under the facts and ‘

circumstances of this case in the interest of justlce

(iv) That the costs of this applicatlon may be awarded.‘” -

application. These have been allowed.

Case of the applicants

i

daily wage casual workers to work as casual computer operator/peon etc. on the dates «

mentioned against their names in income Tax ofﬁcefalong»with their educa“‘tional

qualification as

per the chart below:

h
|
|
{

|

Educational

. OA No. " Name of appllcant( ) :| Date from wdrking
e ! o quahﬂcatlon R i
0A531/2011 1 Abdul Kadar MA 1.9.2004
. Ajit Singh Chauhan BA 1.42005
| Bhunveshwar Paneri BA 115.4.2002
| Dinesh Jain B.Com 12.5.2002 |
| HiralalDangi 7th | 15,2007, |
OA530/2011 | Nagaraj Meena MA | 13,5.2004 |
Narayan Lal Dangi 7™ 1222010 |
t Narbada Shankar Menariya 8th 1.5.2003
' Narendra Bhatnagar ' BA 1.7.2007 ‘
_' Narendra Purbia 11th 22.9.2005 |
OA529/2011 | Vikram Arya g™ 1.10.2007 |
; Ramesh Kumawat BA 2.5.2002 .
Prakash Harijan h | 4.2.2002 |
! Iswar Lal Prajapat BA L 1.8.2005 j
L ! Amba Lal Meena o 2.1.2004
0A 532/2011 - Manish Rawat B.Com._ . |1.22004 *
{ Manohar Singh Meena g™ 24,11.2010 |
Padmesh Sharma VA 11.9.2007
{ Praveen Sandhaya BA -~ | 21,10.2005
. 1 Pushkar Choudhary BA | 142008
'I0A533/2011 | Vijay Singh Chouhan g™ 24.12.2001
| Vinod Kumar Chouhan ™ | 1.20.2001
1 Yogesh Meena 9th 10.6.2002 ;
| Kishan Lal Meghwal gth 7.6.2005
.. MuktaSharma B

1,10.2007




o | 2

___’_———_________—

OA 534/2011 Naresh Menaria BA ‘ "1,7..2007
; Pankaj Joshi BA ~11.3.2007
* Prashant Singh Ranawat MA " 1.10.2001
i . : Rekha Gehlot 4" 1,5.2007
; o ' Rugesh Dangi 8th 1.1.2005
"OA535/2011  Teji Lal Meena g% 2752011
; Tilkesh Soni MA 1.7:2c07
| : Yashwant Purohit BA 1.2,2004
| ' Niranjan Nath gih 13.7.2001
; Dinesh Harijan 20.12,2004
o - Kishan Lal Dangi 9th 1.7.2006
+ OA 536/2011 . Ravi Shankar Bagoria BA lind 5.12.2008
‘ :: , Sashi Kala Gari Saksar. - |.5.6.2002
| - Vishram Bairwa VAR 11.2.3.2002
‘l | | Bajrangi Yadav gt 6/2004 -
: | _!'Mahendra Singh Rathore 12th 12.4.2006
: ' 0A537/2011 | Sohan Lal Dangi 8" 1.7.2007
_?4?«‘; & | Sonali Patwa MBA 10.1.20C5
o ; Sonu Chouhan g 1.8.2005
— | Vardi Chand Dangi sh 5.6.2002
_VarshaMehta” MA MBA 20.9.2004
| 0OA538/2011 ' Jai Singh Sarangdevot BA 1.6.2002
' . Jaswant Singh BA 16.6.2008
! i Kamilesh Kumawat lind year BA | 21.6.19499
! Kanhiya Lal Dangi g - 16111995
., Kishore Kumar Yadav 8h = 114.1995
bA53q7m_ » ' Kuldeep Singh g . Rhw ~1.2.2005
i Mahesh Chandra Kulambi BA "] 1.6.2002
A i | Mahesh Nagda MA 1.6.2002
\ | : Manish Sanadhya BA 1.3.2008
! L : Manisha Sharma B MA 15.4.2G02
{0A540/2011 | Rajesh Rathod (Sunil) g" 1.1,200%
;  Rajmal Mali 10th 4.4.2008
f I Smt.Geeta Bai Saksar 1.4.95
| | Sohan Lal Meena 7t 20.12.2004
‘; " sunil Sukhwal 3 Sth 1.12.2006
'0A541/2011 | Ambalal Gameti 7 25.11.2004
, . Deepak Dangi 10t 17.3.2007
\ i Dharmendra Kumawat opfngsc | 51,2004
' | | Gopal Dangi o i | 7.7.2007
N = ' Jumme Khan Pathan 12th I 1.6.2006
" jbX 542/2011 | Devilal i BA,PGDCA . | 1.7.2009
* | Poonam Chand 2" ]30.5.2002
J I Ashok Kumar Sharma MAB.Ed - 19.11.2009
b . BarmaMeena 9th 16.5.2011
{0A 560/2011 ' Gaurav Sharma MA .| Nov.2007
g ! Manish Sharma B.Sc (Maths) | Nov.2007
' : : 8th ' .o
) .. BhanwarlalMund - Aug. 200
. Sanjay Kumar Kumar BA 27.10.2006
. ,;\}\\\\ ‘ Sarwan Kumar 5t . | 30.4.2007
h %\\' Dinesh Teji MALLB - 1.8.2003
, A \ySuresh Kumar BA © 71 1.7.2006
L 5th

1.4.2004

\)Ha ri Singh
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. C’\ . 0A 49972011 Rajendra Gurjar .

8“

1.21095¢6

2009

'Hansraj gth

; " Gautam Samariya g
b Narendrasingh 10th
+ OA500/2011 ' Shailendra Shankhala. MA
; : * Alok Vyas BA

} ! Gulab BA
_____________ i Am|t PgAn_d_l_t L MA

' 0A 501/2011 j | Lal Chand Nath BA

; ! Amar Singh gth
i Iswar Sharma 10t

' . Sharwan Bhat| g

e Lalit Kumar BA

'0AS502/2011 LalitGehlot gt

" . Tulsi Ram gth
. Sharwan Vyas MA

. Smt.Bhanwari Devi g

Kailash Kumar Chawariya 12"

e . ’ Dinesh Vaishnav 10th EN:
+ OA 511/2011  Vinod Godara BA :
' - Ramesh Soni B.Com-Il Yr:
i Randhir Kumar BA '
! ; Subhash Chander MA
o . SohanSingh = 10th
| 0AS512/2011 . Mohd Ifran gt
@ + Vikram ’ 10th
! | Ratan Lal Sth
S _ Kishore o
{ OA517/2011 | Vimal Kumar Swami MA
' Krishan Kumar Kansara 12"

. Madhuri Sarswat BA
| ', Shravan Kumar Shankhla BA
g * Mahender Singh Parihar g"
: . Ravindra Kumar 8th
i OA 515/—20“11 ) | Sharwan Kumar Mcghwal gt
5 i Hari Prakash Suthar B.Com
| i Rajesh Kumar Jhungh Sth
| Mahender Kumar Ramawat MA
' { Praveen Sharma B
1 | Sukhvinder Singh 2t
- 0A519/2011 | Kamal Kishore Swami B.Com
: © Shiv Kuamr Swami BA.
: ! Jiteridra Jhungh 5t
} - Ram Swaroop Meena A
' . Nirmal Kumar Kheriwal MA
5 ___Raj Kumar Barupal BA
| . Jitendra Singh Rajput BA
T " litender Sharma BAILITI
| Ratan Lal Sen M.Com
' Vishal Kumar Modi BA
Abdul Qadir BA-I

S




0A 5242011 B.Com(U/S) | 24.2.2009
' Bharat Kumar Modi Dip.in Inf.Tech | 21.9.2010
; BSCIT S
} Gaurav Chouhan Hr.Sc. 14.3.2011
| . iPushpkantSharma _ 2.1.2002
OA 16/2012 | Yashwant Kumar Rawal 10" 1.10.2008
10A77/2012 Ram Sagar Meena 10" 1.6.2006
OA 91/2012 | Gauri Shankar 8" 1.1.2002
o ' Mohd.Umar 10t  Aug. 2007
OA 172/2012 | Gopal Kasara MA DLL 21.2.2002
" Mukesh Gayri M.Com.BEd 18.6.2002
. Harish Lakshkar BA, Bed Aug,2008
| Miss.Priyanka Soni B.Com.B.Ed Nov.2008
| Moti Lal Dangi 7" Jan.2002
. lRooplaiDangi 8th Aprit 2002
OA 173/2012 | Pushkar Lal Dangi 10" 1.6.2006
. 5 | Balu Ram Dangi 12 5.6.2007
Y | ' Vijay Lohar BAll 1.4.2008
TN , Poonam Chand Meena o 5.6.2007
| Smt.Sushila Bai Sonawat semldl 1:7.2005
Kamiesh Verma 8.Com Aug.2007
Yashwant Joshi MADIpComputer | 8,6.2009
0A 386/2011 Anil Kumar Solanki BA Il 27.6.2002
Deepak Parihar BA 6.8.2007
Purkh Das - BA Ist ?.Q.lZ.ZOOl
Prem Prakash Sahu BA. | 24.7.2007
0A 387/2011 Jaideep Solanki BA 19.9.2002
Bhawani Singh BA Ist 20.7.2002
Mahaveer Singh MA | 26.6.2008
Rakesh Puri 12" 6.8.2007
1 Surendra Bhati BA | 4.8:1999
~_|ShankarLal Parmar _ MA 18.2.2002
| 0A482/2011 Tabish Anwar 12" .| 18.6.2007
Jagdish Singh Rathore BA - 1.4.2003
Rajendra Kumar Parihar BA | 6.7.2002
' Kanhaiya Lal BA 21.8.2004
| Vipul Tandan i 5.1C.2006
! Ramesh MA | 1:11.2007
| Raju Ram Mali 5th 1.4.2009
! Narpat Lal Parihar 9th 1.2.2003
Hitesh Chandra 9 th 1.24.2003
: ' Smt.Lalita 9 th 25.8.2003
Praqu@U84/2011 | Jitendra Kachawaha BA +15:10.2002
! Deep Singh BA 4.9.2002
Ugam Singh BA 25.11.2002
Kushal Singh BA 1 25,10.2002
‘ . Daulat 8th 23,11.2006 .
.7 | OA485/2011 Praveen Singh 12 th -|:1110.2002
R Mahendra Singh 8th 15.5.1997
o Suresh Kumar 8 th | 1.12.2008
R \ | Satveer- - - 8 th 21.6.2007
. ,

N
W

Raj> Kumar Mali -

&\ £




0A 464/2011 Arun Kumar 8th ul.S.19E‘)6
 Santhosh Kumar 8 th 7.12.2007
Raju 5 th 12051997
Mahendra Gurzer 8 th ':‘2':6.8.199‘7
Chandra Prakash BA Pass 1.5.2062
o o DeepaRam BA Pass Sept. 2@07
OA 465/2011 Gopal Lal Prajapat . 12 th pass 1.9.2006
Anandi Lal Saini 12 th pass Jan 200“‘8 |
.Tikam Chand Sen 10 th pass 18.2.2003
~ Hukam Chand Sainj . | 12thpass : | 22.7.2007
OA 466/2011 Manoj Kumar Bora 'Not indicated | 15.3.2002
' M.Com~ (
Satyanarayan Kansara ‘ M.Com | August, 2005
Nitesh Tolawat 8 th Dec. 2006
Narendra Meena 10 th 9.10.2007
Laxman Singh 16.10.2009
0A 467/2011 .  Chandra Prakash ' Not | 24.82009 @ a
. mentioned ‘
- * Bhanwar Lal Chaudhary .do. 28.8‘20015
Lalit- 10" pass 1.1.2008
. smt. Lalita | 12%pass .| 12.42004
. OA 468/2011 Inder Singh Chauhan 12 th 13.1.2009
Pradeep Singh 8 th 19.3.2008
Amrav Dan Charan BA 8.1.2002|
Manisha | BA 10.7.200?
1
A B \1
- T
4, The applicants contend that they were engaged on daily wages they have been

primarily performing auxiliary office duties from time to time as per the orde}rs of their
ofﬁciéls in charge on full time duty of eight k.curs a day. Thereis no d'sf_ferencé between

the nature of work entrusted to them anrd that being performed by the regular
|

|
1

employees which they have discharged to the full satisfaction of the respondents. The
N - ' ‘

- N ' ) '
"‘-‘.a.-pp'l,i\éfénts also refer to OM No. 49014/2/85 Estt.(C) dated 7.6.1988 of the respondent
NN !

\ o
\i e,l‘

—_ 1 : '
departnent [A3] which inter alia provides that where the nature of work entrusted to

|
ual workars and regular employees is the same the casual werkers may be paid

o
M of the pay of the minimum relevant pay scale plus idearness

allowance for work of eight hours a day. Where the work.being done by :tllpe casual

workers is differerit from the work done by = regular employee the casual workers may

at the rate of 1/30

be paid-only the minimum wages notified oy the Ministry of Labour of't“he State

Government/Unjon Territory Administration, ywvhichever is higher as per the minimum

et i, ;;..._m.\ PR
i et — oS

! ——
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D

wages Act, ;‘.948. Where a Department is already paying daily wages at avhigher rate
the practice i§ to be continued with the fipproval of its Financial Advi-sor. The casual
workers are to be paid weekly off after six days of continuous work. The DoPT issued
another circular dated 10.9.1993 relatir;g to the grant of temp2iary status and
;egularization of casual workers under thel directives of the Principal Bench of CAT dated
16" Feb. 19§O in the case of Rajkamal and others Vs. Uol. [A4]. The guidelines dated
7.6.1988 would continue to hold good simﬂtaneously. Accordingly *he applicants were

being paid wages at the rate of 1/30" of the minimum of pay plus DA and it has been

e

r“
Ly

R

3_\“ pe.riodically revised. The guidelines of the CoPT for merger of the 50% of the DA with
basic pay dated 31.5.2004 have also bean put into effect in respect of the applicants.
[A5]. In sum and substance by the time we reach 1.10.2010 we find that the applicants

have been paid Rs.292/- per day [A8].

5. The grievance of the applicants arises from the fact that the respondent No.3
‘issued an order vide his.order dated 31.5.20i 1 [A1] that the'recommendations of the 6"
Pay Commission are applicable only to the Casual Labourers conferred with temporary

status and are not applicable to the casual workers without temporary status. The same

order withdraws the earlier orders and directs that the applicants be paid at the rate of

{! A ;)[Afl] Tfj‘;;’e'?'é;h}rned counsel for the applicants contends that the impugned order is based

the casual workers with temporary status. The learned counsel for the applicants has

argued that the applicants were doing the same work as the regular workers and
\continued to do so. The 6" Pay Commissior Feport does not exclude them specifically

..\ \and had'it been so it would have amountec to drawing distinction_ﬁétmféen the same
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categories of workers violative of Articles ltf and 21 of the Constitution. >'They are being
treated as se"paraté classes without there bfmg any in;telligent differentia, amongst the
same. The =app|icaf1ts have also r_eferred_: iq the case of Surinder Singh Vrs. Union of
~ India AIR 1986 SC 584 and contend that th.e:matter is no longer integra with tﬁe passing

of the afore mentioned judgment.
B

Case of the réspondents
i o
6. The counsel for the respondents.has fully contested the QOA. The principal

argument of the réspondents is that Donl' OM dated 10.9.1955 1A5] was i:‘ssueql in .

pursuance of judgment of Principal Bench;of CAT dated 16.2.1990 to grant temporary 2

Y

“status and reg».ularization to those casual l;bour who were employad at that tpoint of -
time and had rend'ere;d one year of contir}:’ﬂ{jws ser\-/ice: in Centrall GO\}?‘en‘-menj‘t offices
other than in the Departments of Teleg;cvm, post and Railways. {he DoPT had
subsequently'issugd a clarification vide OM No.40011/6/2002-Estt© dated 6.6.2002
clarifying th ai.‘. the scheme relating to the grant of temporary scnPrre c:{s" per order dated

 10-09-1993 us rjot an ongoing scheme bu;_'rather one one time dispenéation to those

who had been given temporary st‘atu.._,s on c;cémpletion of 240 days of work or 206 days in
case of office§ having 5 days week. It was further clarified that those. who had been
granted temporary status would not be st;‘r:i;pped of the same but ‘?h'e__},hose wHo have
joined the service on a subsequent date ca;rjnot seek to derive af‘vjeil‘}:‘a:‘n;cag‘g:’o-_f.this order
for grant of temporary. status . The nature 1()f work of these employees is different angj&

. as such they are being given wages at the-;ﬁ-f.ghest of the minimum wages at Rs. 164/-

—mermeer day. The OM dated 12.9.2008 has bein misinterpreted by, the “pplicants as it
c o~ r\\.:.:" ¢ - o ' .

S : ,
Glearly-provides that only the workers witiy temporary status will continue to receive

A __;_:';..\ : 5“': .

~their-wagés under the instant scheme on thé basis of the scales of Group D employees
T R | o : . ‘. ) 1 |

‘ 1':; . ’ o ' . Ty v, » J\
Pay"Band and the corresponding Grad:ay recommended by ;:5556‘“ Central Pay
.;;;.‘{‘;"} - ) |

e : " S .
mission. As such the applicants are no:{ entitled to any relief.

1

S Sie)
o
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Facts in issuz:

7. After having gone through the p!éadings of the parties and listen to their oral

submissions the following facts in issue emmerge:

(i) Whether the applicants huve been performmg ‘the same nature of
duties as the regular employees?

(ii) Whether the reduction of wiages as has been ordered vide the impugned
order [A1], violates Articlé 14 and 21?

(iii)  What relief(s) if any could'hi:e granted to the applicants?

Findings

Whether the applicants have been perfonwng the same nature of dur!es as the regular
—#~ 7" employees?

8. . The recruitment of casual workerf,fje_,nd persons on daily wages was reviewed in
the year 19568 on the basis of which the Cepartment of Personnel end Training, Ministry
- of Personnel Public Grievances and Pensi@ns, issued OM N'o._4§014'/2/86-Estt© dated
7" June, 1988. This OM started by recogrgjzing that persons on daily wages should not
be recruited for work of regular':natu.re b,ll.;t only for work which is casual, seasonal or

intermittent by nature for which regular posts cannot be created. The OM further

provides:

2 »‘_"‘(it{) «~Where the nature of work entrusted to the casual workers and regular

; e?ﬁp/oyees is the same, th° casual workers may be paid at the rate of
" “’1/30\\of the pay at the . 'minimum of the relevant pay scale plus
deari Y allowance for work:of 8 hours a day.

‘&Government/Un/on Terr/toa =_ Admmlstratron, whichever is higher, as per

_the minimum Wages Act, 1548. _However, . if a Department is already

paying daily wages at a Figher rate, the practlce could be continued
with the approval of its FlnancraIAdwser Y

(ix}  Where work of more than one type is to be performed through the year

but each type of work doe: uot justify a separate regular employees, a

N multifunctional post may te created for handling those items of work

with the concurrence of the [Ministry of Finance.

.
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9, — Inthe '~/,ear 1993 the Principal Bench o‘f CentraI‘Administrative Tfibi:znal delivered

a judgment on- 16 2.1990 in the case of RajAamal and others Vs. Unlon of India and

others (1990) 13 ATC 478 therem it lssued u=rta|n dlrectlons to the Gouvt, of India, as

under:

“29, In the light of the foregoing; the appllcat/on is d/sposed of with the

following findings; orders and d/rectlons

(i) We hold-that the present prd’i‘tice and procedure followed by different
m/n/str/es/departments and the offices under them in the matter of
engagement, d/sengagemem‘ and regularization of casual labourers on
the basis of their separate strength of staff results in inequalities and
/njust/ce .The Government of india, except the IV"/nistry ‘of Rallways,
should be treated as a smgle unit in the context of engagement and
regularization of casual Iabourers,

(i) The impugned orders dated 12th October 1989 passed by the
respondents, are set aside and quashed.

(iii)  The respondents are dlrected ‘to continue the services of the applicants
as casual laborers in the regulae vacancies in the post of Group b arising
in the Ministry of Food and Clwl Supplies and its off!ces at Delhl and to

A , conS/der their reguianzatlon /n such vacancies; -

{iv)  In case, no vacancies exist in the Ministry of Food and Civil Supplles and
its offices, they should be ad;usted against the vacancies of Group D
staff in other mm/strles/departments/attached/subordmate offices for
cppointment in accordance W/th the scheme dlrected to be prepared as
mentioned in paragraph 21 above. : .

(v) The respondents are dlrectﬂo not to induct fresh recru:ts as casual
labourers through Employment Exchange or otherwise, overlooklng the
preferential claims of the apphcants and

(vi) The emoluments to be qlvenf to the applicants till their regularization

should be strictly in accordanre with the orders and instriictions issued

b y the Department of Personnol and Training. After their reqularization,

fhey shall be paid the same pay and allowances as regular employees

belongmg to the Group D category

The interim order passed on December 11 198\: anc contmued

_thereafter directing the respondents that the status quo as regard the /&

continuance of all the four applicants as casual labourers, be

ma/nta/ned is made absolute; .

that the recruitment of casual workers wbbld continue as conté' : L in OM dated
7.6.1988. On 31 5.2004 the DOPT |ssued a rewsed OM vide No 49014/5/2004 Estt©

d;rectlng merger of 50% of the Dearness Aliowance with basic pay for computatxon of

daily rates of w_,ages of casual labourer as undEer: . :
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9.7.2007, the relevant part of which reads aéiffc)llows:

12,

g

“The undersigned is directe¢f to say that references have been
received from various quarters sééking clarification whether 50% of
Deainess Allowance merged with “basic pay to Central Government
employees w.e.f. 1.4.2004 vide Ministry of Finance, Depr riment of
Expenditure OM No.105/1/104-IC dated Ist March, 2004 would be
admissible to casual labourers for the purpose of computation of
their daily rates of wages. ‘

The matter has beeh considered in consultation withthe
Ministry of Finance and it has beeﬁf}idecided that 50% of the Dearness
Allowance merged with the basic’;"’pay will be admissible to casual
labourers with temporary status iid also to casual employees who
are entitled to daily rate of wagesiwith reference to the minimum of
the pay scale for corresponding regular Group D official’ w e.f Ist
April, 2004 for the purpose of ccmputatlon of their daily. rates of
wages. The casual labourers entlthgq to daily wages not linked to the
minimum of the pay scale plus Dearness Allowance for corresponding
Group D employees or casual workéf.s/contingent employees engaged
on part time basis shall not be entitlel_u} to the above benefit.

This issues in concurrence w1t1 Department of Exp'-'ndltv elC
UO N2. 105/1/2004 IC dated 19 May 2004.” :

On the basis of the above circulax}; the -respondent No.5 fissued. OM

PRI PNN

“In accordance with the instruction}ﬁ laid down in the Department of
Personnel & Training Om No0.49014/2/86-Estt© dated 7.6.1988 read
with DOPT Circular No0.49014/5/2004 dated 31/5/2004, sanction is
hereby accorded to the payment of ‘casual workers paid on daily wage
basis, where nature of work is the same a that of the regular employees
at the rate of 1/30" of the pay at the minimum of time scale of pay.of
the Group D staff plus Dearness Pay plus dearness allowances, ie.,
1/30" of (Rs.2550/+ Rs. 1,275+ Rs. 1109. 25/1338 75 ie., Rs. 164/ pi)day
for 8 hours of work a day. L i

2. dnc cases where the work done by:casual work is different from the
work done by regular employees, the daily wages payable will be Rs.
144/- per day in terms of Dy.Labour. Welfare Commissioner (Central)
communication Ref.No.Dy.LWC(C)/MWR/2005/4000 dated 30.5.2005.”

“

The respondent organization acknowledged that the work being. done

dated

by the

ap| 3Iicants was the same as that of the regu!ar employees and they were not casual
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: ! No CC/JPR/2008 09/2773 dated 12/17th November 2008 and Letter No r‘C/JPR/2010-

5

'11/289 dateJ 18th October, 2010 [A7& A8] The later brought up the payment to be

made to sucH e"nployees to Rs. 292 per aay on the basns .of tne. ,pove formulatlon

The appllcartf subm|tted a representatlon to the respondents wherem they have
detailed the work bemg done by them as per the Clrcular No 22 dated 18 1. 2011 under

the multltaskmg scheme. It is interesting to note that the work |nvol" es a much larger

vista than what is ordinarily done by an;: average employee and whrch no regular

employee would normally agree to do. lt varles ‘rom malntenance of the records,

few in addmon they are also required to do date entry, typmg of letters and return

feeding and processmg The appllcants in thls representatlon admltted that the scheme

i

till 1993 but they made request to the effect \hat the Mmlstry should be asked to revise

this scheme.

13. Admittedly, the Scheme of 1993 Was a one time dispensation. This issue has

<

been dealt with in a decided case by the Flgn'ble Supreme Court: Uiilon of India Vs.

Mohanlal and others, (2002) 4 5CC 573 andlhfeld asunder: =

.very clear that the conferment of
y ’temporary status is to be given to tre casual labourers who were in
employment as on the date of commencement of the Scheme. Some: o? =
the Central Administrative Trlbuna/s took the view,. thct this-is an
ongoing scheme and as and when cusual labourers complete 240 days
of work in a year or 206 days (in case of offices observing 5 days a
week), they are entitled to get ’temporary status. We do not thing that
\‘clause 4 of the Scheme envisages it as an ongoing scheme. In order to
acqu/re ‘temporary’ status, tic casuyl labourer should have béén in.
: emp/oyment as on the date of commencement.of .the Scheme and he
shou! nave also rendered a continuous service of at least one year
vvh/cigf 11eans that he should have be en engaged for a period of at least
240 davs in a year or 206 days in ccse of offices obserwng Sdusa
’ week From clause 4 of the Scheme, i does no appear to oe :1 general l
» : guldellne to be applied for the purpose of giving ’temporary statu
iy all the zasual workers, as and /v‘;en they complete one year’s

6, Clause 4 of the Scheme is’

of Casual Labourers {(Grant of Temporary Status and Regularlzatlon) was only appllcable )

-
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contmuous service. Of course, it is. uo to the Unlon government to S
formulate any scheme-as and when it i found necessaryrthat the-casual o
labourers are to be given temporary’ status and late they'.ar 'to ‘Jf
absorbed in Group D posts; £

8. The Division Bench of the Calcutta Hfgh Court in. T.Rajaklh V Umon of~ o
india WP(CT) NO.86 of 1999 (Cal)(DB) keld that clause 7. must be read in"

a manner in which it does not render- it unconstitutional.-The employers -
canno at their whim dispense with the services of the casual labourers

who have acquired “temporary’ status. The entire object of the 1993.
scheme was to regularize all casual workers. To allow such uncanalised -
power of termihation would also ‘defeat the object of he. Scheme.” o
Dispensing with the services of a casual labourer under clause 7 m our L
view, could be for misconduct etc. - o

9, Having regard to the general scheme of 1993, we are also of the view
that the casual labourers who acquite ‘temporary’.status. cannot be
removed merely on the whims and fancies of the employer. If there is
sufficient work and other casual labourers are still to be employed by -
the employer for carrying out the work, the casual labourers:who have .
acquired ‘temporary’ status shall not be removed from service as per ...
clause 7 of the Scheme. If there is serious misconduct or violation of -
service rules, it would be open to the employer to dlspense wrth the,,,,
services of a casual labourer who had: ch.qurred the:‘temporary’ _status. oy

Now wé come to the question that what is'the guiding principle“whereby the

payment of dei"ly wage workers should be mecﬁe. The questlon was answered by the

Hon'ble Apex Court in the case of Surinder Sin‘aﬁh and anoth_er Vs..The Engineer-in-Chief,

CPWD and others, AIR 1986 SC 584:

.,_,_:.-- «~referred us to the observatlons of this’ court.m-' Klshorl

“One would have though ‘that - the judgment:in the .
Nehru Yuvak Kendra’s case (..upra) concluded further~, L ‘
argument on the question. However, Shri: VCMahajan, .i_“_';'f‘ -
learned counsel for the Central' Govenemnt. relterated the . - :
same argument and also contended that the doctrme of: equal
pay for equal work’ was a mere abstract doctrine and that it
Has. not capable of being enforced in a-court - of Iaw. ;- -He ‘

2) little surpr/sed that such an. argument should be L
adv\arfbesi on behalf of the Central Government 36 years. after I
the \passng of the Constitution and 11 years. after the Forty
Secohd: Amendment proclaiming India’ as a Socrahst repubhc,. '
The;r 'Ceiftral Government like all ‘Grganism " of the’ ‘State. is.
' )tged to the Directive Prmcrple‘ of State Pollcy and Art 39
’}erts*hrmes the principle of equal pay for equal work In Ral*dhlr A
=SHgh Vs. Union of India, (1982) 3 :iCR 298 (AIR 1982 € 879). ., "
this court ha occasion to explain’ *‘i e observatlons in KIShOI’I v




Mohan Lal Bakshl V .Union of India supra
“ how the- prmcrple of'
abstract doctrme and ‘ow it IS a*‘

_aware of it, we may pomt out:h hetdec/smn in Randhlr
-many number of-cases by
utiom: Sench of '

Singh’s case has been followed i
this Court and has been aff:rmed by a Cons j
this Court in D.S. Nakara V.Union of India (1983}2 SCR 165: AIR
1983 5C 130. The Central Government the State Governments
and likewise all publ/c sector undertakmgs are expected ‘to
function like model and enhghtened employers and arguments

such as those whlch"were adv'nced ..before” us ‘that the - -
t.doctrine -
ourt of law should ill-come.

principle of equal pay for equal work l'_an abst,
which cannot be enforced in a:,.

from the mouths of thF

State and the State Undertak/ngs. We

Jllow both the writ petltlons and dlrect the respondents, as. in

he Nehru Yuvak Kendrb s case (supra) to pay to the petlt:oners
and all other daily rated employees, the same salary and

allowances as are pald to regular and permanent employees .

with effect from the' date when they Wwere respectively
employed. The respondents will pay to, ‘eqch of the petitioners
a sum of Rs. 1000/~ towards the costs“%Wé alsd’record our
regret that many employees "kept.-_ln servlce on .a

and- to pomt out ;: L
2qual. pay" for equal work IS_ not ! an

~




gffect, Where the applicants have been performing the.duties of a 'reéular employee or

ot:changed the g?ound Eealities in

L

i

ven after the issue of the impuézn’eﬂ OM. 5zAs already held that where thé na_tvure of. .

]

4ork remains to be the same as the regular, employees.the payment will also continue

be the same. .

law:~" The State sha. not “(jépyﬂ. to qny'persbh equality
before the law or the equal protection of th within the territory of India.”

‘it'forms-a part of the basic

Kesh l{ar;an'd Bharti -

set of workers havebeen

r% o
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‘once one is used to a higher set of incoms. it is difficult for him to curtail one’s

v requirements t».a lowerincome.
18. t is also significant to note thd: 10 show cause notice has been issued to

"“the applicants sefore reducing their daily wag,é s structure. While certainly the services

f the applicants as decided in the case of Union of India Vs. Mohanlal and others,
(supra) can be dispensed with one month’s notice by means of a termination
. simplicitor. For reducing or altering the wage structure to their disadvantage will

require prior show cause and giving them of)portunity of being heard. The principle of

.audi alteram partem is inviolate in such cages. In any event, such a reduction is not

justified in the cases in hand. ~

What relief(s) if any could be granted to the applicants?

19. Answer 1o te first two questions which go :n favour of he applicants, obviously, persuade
the Tribunal to :;nswer this question too in their'f;":vour. In view of the discussibns on the above
issues we come-to the conclusion that the unilute -al action of the respondents in reducing the
wages of the apg licants without having given thi:.em an opport'unity to show cause is ‘violative of
not only the constitutional provisions but also t12 principles of natural ju;tfce. It ij’hence/bad
under law. The"ollowing reliefs are, therefore, crdered: |

(1) The impugned order dated 31.5.2011 [A1] is hereby quashed.
(1) The respondents are directed to continue making payment to the
“applicants @ 1/30th of the pay at the minimum of the time scale of the

Group ‘D’ staff plus dearness: allowance ie., Rs. 292 per days as basic
> iugy w.e.f 1.7.2008 with all consequential benefits. ,

"..No modification of the OM dated 12.9.2008 is warranted cs the legality
.. ,of the OM has not been in chdllenge nor would the same be necessary ,
. “for granting the reliefs (i) and (ii).

) ;. :lo order as to the costs. ¢
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